Name of the Corporate Debtor: Trig Private Limited; Date of of CIRP: May 13, 2026; List of creditors as on: July 02, 2026; for claims received upto July 03, 2026
List of secured financial creditors (other than financial creditors ing to any class of creditors)
(Amount in Rs.)
SL Name of creditor Date of Details of claim receive Details of claim Amount of Amount of any Amount of claim|  Amount of claim Remarks, if any
No. receipt Principal Amount Interest Amount Amount claimed (a+b) Principal Amount Interest Amount Amountof claim | Nature of| Amount covered by Amount coveredby | Whether | % voting | contingent | mutual dues, that | notadmitted | under verification
Claimed (a) Claimed (b) Admitted (a) Admitted (b) admitted (a+b) claim security interest guarantee related | sharein claim may be set-off
party? CoC
1{Jammu & Kashmir Bank Limi| 25-05-2026| X 20,56,47,651.70 | X 16,49,61,419.90 | X 37,06,09,071.60 | X 20,56,47,651.70 | X 14,05,63,231.90 | X 34,62,10,883.60 |Secured 3 25,06,45,000.00 | X 25,06,45,000.00 (No 99% - - g - 3 2,43,98,188.00 |Required Interest o/s
from May 1st to 13th
May, 2026
Clarification on
Default Interest and
Legal Expenses
1| Total - ke 20.56.47.651.70 | X 16.49.61.419.90 | X 37.06.09.071.60 | X 20.56.47.651.70 | X 14.05.63.231.90 | X 34.62.10.883.60 k4 25.06.45.000.00 | X 25.06.45.000.00 |- 99% - - - k4 2.43.98.188.00




